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Property Returns
*118. Shri Jholan Slabs: WiU the 

Minister of Home Affair* be pleased 
to state:

(a) whether the provision for ob
taining periodical returns of movable 
and immovable property from Gov
ernment servants under the Central 
Civil Services (Conduct) Rules has 
proved effective; and

Cb) if so, in which respect’

The Minister of State in the Minis
try of Home Affairs (Shri Datar):
(a) and (b). Central Government 
servants Class I and Class II have to 
submit annual returns of immovable 
property owned, inherited, or held by 
them or by any member of their family 
or any other person. Similar returns 
taave not been prescribed for movable 
property.

Annual returns of immovable pro
perty indicate whether the officer’s 
possessions, show marked variations 
from year to year and whether he has 
made purchases which are not com- 
mon.uirato with his known sources of 
income This information is useful for 
vigilance work

Oil Deposits In Kashmir
tlSS. Shri Rameshwar Tantia: Will 

the Minister of Steel, Mines and Fuel
be pleased to state:

(a) whether it is a fact thai to the 
South-West of Nichoma m Kashmir 
there is a volcanic tract called 
"Svyam";

(b) if so, whether any investigation 
has been carried out recently to fij.d 
out the cause of the flames coming out 
o f it; and

(c) whether there is any possibility 
of the existence of oil in that area?

The Minister of Mines and Oil (Shri 
K. D. Malaviya): (a) The name
“Suyam” refers to a nalla which 
appears to have derived its name from 
the burnt outcrop of lignite near 
Nichoma. Although ancient volcanic 
locks (Punjab trap) occur In the area

there is no relation between the two 
phenomena.

(b) Recent investigations m this area 
confirm the earlier geological observa
tion that the cause of fire, reported to 
be emanating from Assures in this 
area, is due to spontaneous combustion 
or surface flres of dry grass and leaves 
started by human agency.

(c) Considering the geology of the 
area the existence of oil is not sus
pected
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UntoochabUity
2138. Shri Siddlah: Will the Minis

ter of Home Affairs be pleased to
sta'ce:

(a) whether the non-official organi
sations which are aided by Govern
ment to eradicate untouchability fa 
the country are submitting their pro* 
gress reports regularly; and

(b) if so, whether copies of the pro
gress reports for the years 1955-56 and
1956-57 will be laid on the Table?




